CENTRAL ADMINISTRATIVE TR BUNAI
- PRINGIPAL BENCH, NEW DELHML

OA NO. 1124/2000%

Ihis the 6th day of May,

HON BLE SH, KULDIP SINGH, MEMBER (J)

Sh,
Beldar,

Om Pal,

Quar ter No. 12, Sactor-8,
KiK. F’ur‘é‘xlmﬂ. '
New e lhy, '

(By Advocate: Sh, 5, K.Pruthi)

.

Mersu

CUnion of Indim

through Secretary,

Ministry  of Works and Meusing,
Nirman Bhawan, o

Mew Delivk.

Executive Engineer,

CJQF’.,W. (.'J- . )
M=Division, East Block No.4,
ith Floor, ’ :
R.K. Puram,

New elhi.

Learned counsel for applicant submits that this 0A has
become infructuous and he seeks permission to withdraw the Oa
with llberty. OA is dismissed as withdrawn with liberty to.

file a fresh éppliaation, if any grievance still surviwves,

‘sd "

2003

( KULUIP SINGHY)
(J)

Member




